Central Administrative Tribunal, Principal Bench

Original Anplication No, 590 of 2000

Mew Delhi, this the 17th day of April,;z000

Hon ble Mr., S. R. Adige, Vice Chairman{A)
Hon ble Mr.Kuldip Slngh,Member (3

Harbans Lal s/o Shri Rrij La

Working as Helper Khalas Jnﬂnr

Senior Electric Foreman af Northearn 9&11Wdy
Firoznpur _ — Applicant

(Ry Advocate: Shri Yogesh Sharma)

Versus
{.Union of India through the Genera 1 Manager
Northern Railway,Baroda House,

3. The Senior Elec

B0 )
Northern Railwa znur - Respondents

ORDE B(ORAL)

Bv Hon ble Mr,.S.R.Adige, Vice Chairmanfa)

1. Applicant seeks a direction to respondents

promotion from the date his juniors were nromoted,

2 We have heard anplicant s counsel Shri
Yorash Sharma who states that  applicant’ s
reprasentations dated Sentember, 1298 (Annexure P11

and  27.1.2000 (Anpexure P-2) still remailn undisposed

of.
3. I these submissions are correct, this 0A is
disposed of at the admission ge itself, with a




& The
costs.
S. Let

()

nlicant within 3
a copy of this
accordingly No
A, be enclosed

/%v//p/t L
(S.R. Adig
Vice Chairman(A)




